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Madam,

Copy to:

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti Bobita Kshetry
District & Sessions Judoe.
Biswanath, Biswanath 6hariali.

Dated Guwahati, the

Casua! leave alongwith station leave permission.

Your letter No. DJ (BN) 8362 dtd. 01.11.2023.

NO. HC.VII-34/ 2020l 10810/A

,.t L

7 November,2023.

Yours faithfully,

e4/-
JT. REGISTRAR TVTGITANCE'I

6g- tr-23

with reference to the above, I am directed to inform you that your prayer forcasuar reave on 14.11.2023,,.6.rr.20;29 ana ti.it.zoz3, atong with station reavepermission, with the official vehicle, at own *+ ]o. her journey from Biswanathchariari to Guwahati (Airport) and vice-versa.iL. tt 
" 

evening of 10.u.2023, ti,the morning of 19.11,2023, has been granted.

Further' the next senior most Judicial officer available at the station shall remainin charge of your Court and Office in your absence.

,/ The Project Manager, Gauhati High Court.
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